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(a) whether any Central team has reviewed/inspected the Mid-Day-Meal
Scheme in various Districts of Nagaland;

(b) whether it is a fact that some irregularitiecs have been found in the
implementation of the scheme in the State;

(¢) if so, the findings of the Central team;
(d) the follow up action taken in this regard; and

(e) the details of other measures taken for improving the functioning of the
said scheme in Nagaland?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI E. AHAMED): (a) to (d) A representative of this Ministry
attended the State Level Steering cum Monitoring Committee meeting at Kohima on
28.9.2011 and also visited five schools in Kohima and Dimapur The major findings
are; (i) cook cum helpers have not been appointed as per norms and honorarium
was not being paid regularly; (ii) regular inspections were not being carried out;
(iii) health cards were not being maintained; (iv) height and weight recorders were
not available; (v) most of the schools were not having drinking water facilities;
and (vi) Grievance Redressal Mechanism had also not been set up. The report has
been shared with State Government for taking corrective measures under intimation
to this Ministry.

(¢) The Central Government has taken various measures for improving the
functioning of the scheme viz. Six monthly allocation of foodgrains; lifting of food
grains in advance for maintaining one month's buffer stock, ad hoc release of 25%
Central assistance in the beginning of the financial year, transport assistance at par
with Public Distribution System rates, and assistance for construction of kitchen-
cum-stores at State Scheduled Rates.

Unauthorised educational centres

+4726. SHRI RAVI SHANKAR PRASAD:
SHRI SHIVANAND TIWARI:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether it is a fact that a large number of unauthorized educational
centres are being run in the country;

(b) if so, whether it is also a fact that Government has received complaints
against them;

TOriginal notice of the question was received in Hindi.
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(¢) if so, the facts thereof and the number of such educational centres
against which complaints have been received so far; and

(d) whether Private Educational Institutions Regulatory Commissions in
States have also requested the Central Government to take action against them?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI E. AHAMED): (a) No, Sir. However, Distance Education
Council (DEC) has reported that some Distance Education Centres in the country
are being run without approval of DEC. University Grants Commission (UGC) has
informed that some private franchisees are operating educational centres in the
country in the name of study centre(s) for distance education programmes. UGC
has further reported that 24 Off-Campus Centres are being run by some Deemed-to-
be Universities without approval.

(b) and (c¢) As per the information received from Indira Gandhi National Open
University (IGNOU), DEC has received 15 complaints on study centres being run
by various Institutions in last six months.

(d) Yes, Sir. Recently, a reference was received by DEC from Chairman,
Himachal Pradesh, Private Educational Institutions Regulatory Commission, Shimla,
regarding opening and running of unauthorised Study Centres in Himachal Pradesh.

Funds for training of teachers

4727. SHRT KANWAR DEEP SINGH:
SHRI N. K. SINGH:
Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) the details of the total allocation of funds for training of teachers over
cach of the past five years and the current year, year-wise;

(b) the details of proposed allocation of funds for teacher training under the
Twelfth Five Year Plan;

(¢) the reasons for the shortfall of allocated funds for teacher training; and

(d) the measures taken by Government to improve teacher training facilities
in the country?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI E. AHAMED): (a) Under the Centrally Sponsored Scheme of
Teacher Education, the allocation of funds for the past five years and the current
year is as under:



